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of fertilizer, no multiplication of quality seed, no IMPORTANCE

research in agriculture, or if these essential inputs are
taken out of the purview of the policy for helping the
farmer, mere payment of remunerative price to the
farmer will not solve the problem. All these things
have also to be considered simultaneously when we
think of benefiting the farmer, helping the farmer, to
have a better income.

There has been a lot of criticism about parity in
prices. As was stated by me earlier, the Government
has now accepted the policy that the prices of
agricultural goods and non-agricultural goods and
prices of agricultural goods and manufactured [The
Vice Chairman (Shri Dinesh

Goswami) in the Chair] goods, will be, so
far as possible, kept on a par. But even this parity
question is a very complex one. We have to think of
parity of price between one agricultural commodity
and another agricultural commodity, parity of price
between agricultural and non-agricultural goods,
parity of price between agricultural produce and
inputs and various things. But then, as I said, we
have accepted the policy. My friend, Mr. Kalp Nath
Rai, has very kindly, correctly appreciated this
important step which Mrs. Indira Gandhi's
Government took as soon as she came into power... !
5PM

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI); We shall have to stop this discussion
now under the rules. We will continue with the
Calling Attention. You can give reply to the left-over
points when you reply to the Calling Attention. I will
ask the Members to ask questions, all at a time
together, so that the Minister can reply at the end.

SHRI SITARAM KESRI; The mover has to be
accommodated.

THE VICE-CHAIRMAN (SHRI DINESH

GOSWAMYI); i can accommodate him in the Calling
AtUnti/m.

Demand of Farmers for Remunerative Prices
for Wheat and Paddy taking' into account
the rise in the cost of Agricultural Inputs—
Contd.

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI); Shri  Shiva
Chandra Jha. I will request the Members to
be brief.
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SHRI KRISHNA CHANDRA PANT; Sir
my first question is, whether the area under
wheat is shrinking whether information has
reached the hon. Minister that because of
price and other factors, the area under wheat
is shrinking in relation to some other crops?
Secondly, he ha; mentioned that Government
wants to have parity between the price indices
of the items required by the farmer and his
products. I would like to know: who is
carrying out this
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exercise? Is it his Ministry? Is it the Planning
Commission? Is it the Finance Ministry? Who
is carrying out this exercise? What is the
methodology and by when this will be com-
pleted?

Then, Sir, the Hon. Minister has
mentioned the fact that last year,
procurement of wheat had been 5.8 million
tonnes, and distribution had been 8.8 million
tonnes; that is, three million tonnes more.
Now, we find, there is no wheat to be sent to
the fair  price shops and ration shops.
Wheat quota has been cut down and in  some
cases, there is no wheat available at all. Is
this  because there has been total
mismanagement in the procurement and
distribution of wheat? Procurement and
distribution of wheat should be done in such a
manner that at least, wheat is available till
the new crop comes in. There is no reason
why before the new crops comes in, suddenly,
Government should be without wheat to be
supplied to fair price shops. Is it mis-
management or is it destruction of wheat which
had been stored? Ha, wheat been
destroyed during storage? Has it been
destroyed during, storage, partly in the open
and partly in the Food Corporation of India go-
downs? Which is the factor responsible for
this, or, have both contributed to this position?

Last of all, in regard to procurement, this
year, the target is 9.5 million tonnes. I should
like to know-what is the method of
procurement which is going to be adopted?
Last year, the method was single-point
purchase and the farmer had to go to the
shops. Mills could not purchase more than a
fixed quantity. A limit was set with the result
that the farmer was put to great difficulties in
many cases. Many comnlaints flowed in. What
is the method of procurement which i going to
be “adopted this year so that the farmer
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will not be harassed while

produce?

SHRI HARKISHAN SINGH SURIJEET
(Punjab): Mr. Vice-Chairman, Sir, I am , little
disappointed to hear the reply of the
Minister on the Calling Attention motion.
It is because he was very much satisfied
with the price of paddy and the argu ment
advanced was that this year they have
procured 48 lakh tonnes as compared t, the
last year's 33 lakh tonnes, procurement. He has
forgotten that even after that there were a lot of
agitationg throughout the country on the
price of paddy. The peasants, who have come
in thousands in the streets for remunerative
price are being told that they are satisfied.
The second argument which he advanced
now may be true fo, the landlords,
because they are able to withhold the stocks
and along with them the big trader;  are
satisfied. And I am amazed to listen from the
Minister that he has now become the advocate
of free trade. Earlier when we  asked  for
the higher price he said, what would be the
condition of the consumer? And now he has
become the advocate of free trade to make
landlords and the big traders enjoy the fruits
of high price. Does the Minister not know that
the poor peasants and the middle peasants are
forced to sell out their produce immediately.
They have no other way to go. They have sold
it at Rs. 80 in some States and the FCI was not
there to enter the market. Does he know this or
not? That is why on this point, I think his
whole argument is not in consonance with
what he has advocated about parity etc. That
does not go t-> convince anybody. Does he not
know that the peasant got the sugarcane price
of Rs. 23 after he was saying that Rs. 13 is
more than sufficient? This was the result of a
big agitation. And here, coming to the
question of wheat.  Sir, it is a very dangerous
game that the Ministry is playing. It is
dangerous because wheat is a ve” imTrrtnnt
crop, not only for our country, but for the
whole world.

selling his
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The report of the RAO show; that the wheat
production i less all over the world. And if
his line is pursued that either you grow fruits
because wheat-growing i less remunerative
or go to some other croos, then it will be a
very dangerous situation. As my friend Shri
K. C. Pant has said, then the wheat will not be
available. Then whaA will happen to the
consumer? The Ministry is not concerned
with that. In Bi*ar wheat is being sold at Rs.
250 per quintal. Who is selling i! and who is
purchasing it? It is the farmer the poor farmer,
who was forced to sell it, has to purchase it at
such a high rate. Both ways he is being
cheated. Take the price recommended by the
APC. Why are they justifying thig price? The
APC, while calculating the price, does not
calculate the labour put in by the family
members. How do they calculate the price of
industrial' goods? While calculating the cost
of industrial goods, they take into
consideration the price of raw material, the
price of inputs, labour and the rate of
interest— everything After ihat they give the
maximum profit to them. Here while
calculating the cost of production of
agricultural produce, the labou, put in by the
family members is not added. That is the
profit they think, and the Ministry does not do
anything in re lation to that also.

New Sir, coming to the point*;, they do
not announce the price in time .°o that the
peasants could come to know about it in time.
The APC has inade a recommendation of hz.
127, the Chief Ministers' Conference hag
suggested Rs. 140 and still they are waiting.
They are waiting to «ee if there is going to be
a good crop. Now the theory hay come, that if
there is good crop, they will give less price.
And if the crop is bad, tney will bo forced to
pay more because it will not be available in
the market. Ts this the mechanism by which
the Government decides about all these
things? What is their concern about the
consumers? No concern about the consumer
they have
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shown, i want to ask, do they depend on supply
and demand proposition for all these things?
If the peasant c'oas not get the remunerative
price on  wheat, he will definitely go to i
some other crop and the area under :  wheat
will go down and this will be a very
dangerous  thing. Food is a commodity
which is  required by «11 the People in the
country. That is why it will be very dangerous.
So, keep>'r.g thi in view, I would like ta ask the
Minister a few  categorical questions. I
would like to aks the Minister whether he is
satisfied that the price of paddy fixed last
year' was correct. Was it remunerative? ,
Agitations were going on in the coun-i  ty and
everybody said that the price 1 was not
remunerative and the State Governments were
forced to announce more price? and all the Chief
Ministers demanded that the price should
I be more.
Secondly, I would like to know whether the
Government is prepared to bring down the
price of inputs to keeo the price of foodgrains
low so that the consumer is provided food at a
reasonable price. I would also like to know
whether the Government is prepared to see
that in fixing tip
the price, the increase in labour cost —the
family labour and the other labour—is also
included while calculating the cost of
production of any cron. The minimum
increase in the cost of production, because (f
the increase in the price of diesel, fertilisers as
well ,s the 20 per cent increase in the price of
industrial goods, is R?. 30 per quintal. So x
would like to know whether the Government
is soing to keep this increase in mind at lea< if
Lot more, to neutralise the increase in the cost
of production so that the peasant at least gets
the same price as he got last year.

Sir. T ?m asking questions only. I would like
to know whether the Government would agree
to the principle of announcing the price before
the sowing takes place because the neasapt
must know the price he is eoing to get. he
should not be cheated. If the industrialist says
"I will close
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factory if I do no get profit", why should the
peasant not know? He should also know that
if it is not remunerative to him, he can go to
some other crop. Let the Government man.
age the affairs, T tell you the Government will
not b, able t, manage the affairs if they rely
on free trade in foodgrains.

Lastly, I would like to know whether the
Minister is prepared to overhaul this white
elephant—the FCI— which takes Rs. 53 per
quintal and then the argument is advanced,
"what will we do with the consumer?" The
consumer can be given at the same issue price
provided the Government over hauls the FCI.
Keeping all this i, view, I ask fo, categorical
answers to my questions. And, Sir, this theory
is very dangerous. It does not benefit the
peasant, the agricultural labour, the working
class and the poorer sec. tions of the people,
about whose cause they talk daily so loudly.
This theory of supply and demand is very
dangerous. It only benefits the big landlords
and traders who can hoard, who have got the
holding .apacity and can cheat both the
consumer and the producer. I would only like
to know if the Government has adopted this
policy of free trade, allowing the landlords
and the big traders to amass any amount of
profit at the cost of the consumer by selling
the foodgrains, which they had ourchased at
the rate of Rs. 117 per quintal, at Rs. 225 and
Rs. 250 per quintal.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): Mr. Sinha you have already
spoken Yes, Mr, Chakra-bor'y. just ask two
questions.

SHRI AMARPROSAD  CHAKRA-
BORTY (West Bengal): 1 would not say
much because it has been dis-ussed at lenght.
1 do not like to make i speech, but it is a fact
that this prob-em is agitating the people
throughout ndia. it is NOW an admitted fact in
laharashtra and oher parts of the auntrv that
there is a cry—and it is onafide—that they
are not getting a

[RAJYA SABHA]

of urgent public 228
importance

proper price, I do not want to develop this
point, but I will only put one quesion.

The Minister says that APC's re-
commendations are not binding, it is only an
advisory body. But it is also an admitted fact
that the prices of inputs have increased and
they are increasing daily. As a result, the cost
of production is also increasing. What is the
ration, if supposing the APC recommends
which should be taken to say that this should
be the proper price for the farmers? i the
Minister agreeable and what is his opinion, in
this situation when the prices of inputs have
increased, when the cost of production has
increased, whether the Government i
agreeable to give the real price to the farmers,
so that the agitation in the whole of the
country can be minimised and the farmers get
the real price from the Government?

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): Thank you. Yes, Mr. Mohunta.
Just ask direct questions.

SHRI SUSHIL CHAND MOHUNTA
(Haryana): Sir, I would put just two
questions. But, before "putting the questions I
would say one thing. There is a very great
difference between the support price and the
remunerative price. Support price of actually
means nothing. Just provides a sufficient
amount of price to a farmer so that even if he
sustains loss, he does not die. This Calling-
Attention motion ig about remunerative prices.
In fixing remunerative prices you have to see
how things other than agricultural products
have gone “P in price, how many times they
have multiplied in the last ten years and how
much increase there has been in agricultural
prices and, if the agricultural prices have not
increased appreciably and the Government
has not come to the support of the farmer, the
prices have to be fixed at a level in which the
farmer can not only subsist but can also lead *
reasonably respectable life and keep
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his head high. The prices which have now
been fixed by the Government actually
provide only that much to the farmer for the
labour that he puts in and the labour that is

put in by his family members and the cost of

other inputs. he incurs, and it is barely
sufficient to meet the cost of the inputs.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): Please put questions only.

SHRI SUSHIL CHAND MOHUNTA:
This is my question: Does the Government
think in such terms as to provide a proper
price to the farmer, keeping in view the
rise in other commodities which the farmer
normally uses as also the manifold increase
in the prices of articles manufactured by
industrialists, while fixing remunerative
price for the farmers?
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THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): Before I call upon the Minister, I
should like to make one thing clear. In this Calling-
Attention . . .

SHRIINDRADEEPSINHA
(Bihar;; Mr! Vice-Chairman, Sir, I want to put
two questions.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): Put only direct questions.

SHRI INDRADEEP SINHA: Sir, this Calling-
Attention is about two crops, paddy and wheat.
Th, hon. Minister gave figure; of procurement of
paddy for this year and last year. Now, is it not
true that last year the procurement was less
because the crop was bad due to drought, and is
not the hon. Minister trying to ascribe to his
prices something which was the result of a natural
growth in crop because of a good monsoon? This
is regarding paddy. I don't want t, put another
question on this.

Regarding wheat, the cost of production, as
worked out under the comprehensive cost scheme
and as given in the APC Report on wheat prices
for the current year gives figures for 1977-78 and
that figure is Rs. 114 per quintal for Haryana and
Rs. 108 per quintal for Punjab. Since then, what
has been the cost escalation?

Recently, the Chairman of the Agricultural
Prices Commission, Dr Coelho, in an article in
the Economk Times, has tabled in and given the
figures. Would the Governmen respect his
findings? According to hi
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[Shri Indradeep binnaj findings, the index
a. jji'ices paid by the peasants increased from
189 in 19.8-79 to '216.2 in 1919-80 mis is
with 1970-71 as the base. This shows an
increase of about 15 per cent. SO there has
been a cost escalation oi about 15 per cent,
according to the APC Chairman's conclusions.
Secondly according to another table in the
report WBian was published, and which the
hon. Minister must have seen, the price
equation between wheat and other agricultural
products, cereals, has become sp distorted that
the wheat price is only 81 per cent of the
prices oi the other agricultural commodities.
So there is about a 20 per cent distortion on
that account. Will the hon. Minister tell the
House what the Government proposes to
remove both these distortions—correction of
15 per cent under-estimation in the cost of
production and correction of 20 per cent
distortion in the price balance between various
other agricultural products and wheat, which
has been pointed out by the APC. And, third-
ly, will the Government even now accept the
principle of computing the valu, of peasant's
own labour at the rate of minimum wages
fixed by the State Governments for agri-
cultural labourers? These are my three
questions.

THE VICE-CHAIRMAN
DINESH GOSWAMI): Minister.

SHRI HAREKRUSHNA  MALLICK
(Orissa): Sir, just one .

THE VTCE-CHAIR'MAN (SHRI DINESH
GOSWAMI): No. Your name is not there in
the Calling Attention. (Interruptions) No. I
can't. Mr. Mallick, there are certain rules.
Your party's name is there and the Members
from your party hav, spoken. I found that you
did not want to participate in the Resolutions
or in the Calling Attention. Now T cannot
suddenly allow you. So next time. Yes, Mr.
Minister.

RAO BIRENDRA SINGH: Sir, the maia
question which the hon. Members have
commonly put relates to
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qugsiion oi disparity in priees as
between the prices of the agricuuuie produce
and the manuiactured good". and nua-
atsiicunuroi products. the second question is
with regard to the calculation of the tost Of
production by the APC. the Government has
aiways kept in view tne price trends and the
terms of trade as between the prices paid by
the larmers and the prices received by them
tor their produce. Up to the year 1975-VU.
when Mrs. Gandni's Government K in power,
there wag not much difference not much
disparity between the prices in these two
sectors. The index tff th, prices P"d ky the
farmers for variouy inputs and consumer
goods stood at 170.3 and the index number of
th, prices received by him wa; 168.3, That
was in 1975-76. So there was a difference of
only two points. But a distortion book place hi
the later' years, with the result that in the year
1979-80, just before Mrs. Gandhi again came
™A° power, the index Of the prices paid by the
farmers came to be 216.2, ,, mentioned by
several hon. Members, and the index of the
Prices received by the farmers “*° 188.9.

The difference between the terms of trade
was of the order of 13 per cent. The gap
between the prices paid by the farmer and the
prices received by the farmer was 13 per cent
as | said, and the terms of trade against the
farmer stood at 87.4 per cent. But since then
we have been trying to correct this situation,
and 1 am happy to say that recently the
situation has somewhat improved On the
other hand the prices of the inputs have been
rising steeply, no doubt about it. In the prices
of the high-speed diesel oil and the light-
speed diesel oil there has been an increase of
about plus 77 and plus 83 points
respectively—and in the case of the fertilizers
also the price has risen by 54 points. Similarly
there has been some increase in the prices of
other inputs, not of a very large order.

Some Hon, Membery mentioned that the
prices of the foodgrains had
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suffered in comparison with those ui other
commodities. Mr. Sinha said this just now. There
has been an improvement in th, priceg ot the
100U grams between th, years 1980 ana 1981.
The latest figures I have, are for February, 1981
as they stood on the 7th February, 1981. In
Aprii, 1980 the index of the price of th,
foodgrains rose from 192.1 to 233.2. in
February 19S1 there was an increase of over 21
per cent. In the case of ail agricultural
commodities th, number rose from 192 to
223, whereas in the ca,, of the manufactured
products it rose from 232 to only 256. if you
compare, the increase in the case °'f the
manufactured products wag only 10 per cent
whereas in the case of the foodgrains and other
agricuitura commodities it wag 21 and 15.6 per
cent respectively. In the case of other non-
agricultural commodities it rose by 13 per cent.

SHRI INDRADEEP SINHA: The Hon.
Minister should compare what the peasants
got in 1980 and 1981, not what th, trader
charged.

RAO BIRENDRA SINGH: Some Hon.
Members have made a few other points. |
would try to reply to them briefly. Mr. Jha
and Mr. Surjeet wanted to know the
factors that were taken into consideration by
the APC for ca culating the cost of production.
There are four categories of costs. They have
been classified as Cost Al, A2, B and C.
Under Cost Al come all types of labour
value of hired human labour, valu, of hired
bullock labour, value of owned bullock
labour, hired machinery charges, value of
owned machine labour, value of seeds, value
of insecticides and pesticides, value of manure
owned or purchased, value of fertilisers,
depreciation on implements and farm
buildings—an hon. Member wanted to know
whether  that  was taken into
consideration—irrigation charges, and
revenue, cesses and other taxes, interest on
working capital and other miscellaneous
expenses for paying to artisans etc. This
is only category Al. Cost A2 includes rent
paid " lea.sed-in-land also. And
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Cost B includey in addition all the imputed
rental value of owned and p'us imputed
interest on owned fixed capital. Then Cost
C includes imputed value of family labour
abo, which Mr. Sinha wanted to know. This
will snow that all factor that go into pro-
duction are taken into account.

SHRI INDRADEEP SINHA: At
what rate family abour i; imputed?

RAO BIRENDRA  SINGH: The
Minimum Wages Act provides for different
wages in different areas. From State to State
they differ. The APC, so 'far a; I know,
takes into consideration only the rates in
force in particular State; from where data is
collected. The minimum wages according to
the Act in various places are not taken into
consideration. I think 1 am right on that.

Mr. Niga,, talked about fluctuations in prices.
I agree that there is fluctuation in prices. That
can only be improved by better — marketing.
The Government i aware of the fact that the
trader; make away with most of the profit in.
agricultural commodities. We ar, trying to see
how that can be rectified. Butone way is
to  keep large  stocks of foodgrains (0
that whenever prices start rising, food
stocks could be released in the market and
people could be  supplied with
foodgrains—an essential commodity— at
fixed, reasonable rates. That [ one way of
controlling prices. 1 cannot understand
how hon. Members can make the
suggestion that the APC should be
abolished. . SHRI KALPNATH RAI: No.

RAO BIRENDRA SINGH: Some
Memberg have said it- Som, 'friends have
sai'd that th, APC should be abolished. The
mover of the Resolution said this in the very
first sentence. And some hon. Member; hav,
suggested that the FCI jhould be abolished.

SHRI HARKISHAN SINGH SUR-
JEET; Overhauled.
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RAO BIRENDRA SINGH; I do not know
what we would do without the FCI.  We have
to maintain 15 million to 20 million tonnes of
foodgrains in the Central Pool.

SHRI SHRIDHAR WASUDEO DHABE
(Mabharashtra): What is the representation of
the farmers on the APC?

RAO BIRENDRA SINGH; Farmers are
properly represented on the APC.

SHRI HAREKRUSHNA MALLICK: Who
is the representative?

RAO BIRENDRA SINGH-. Mr. Ranbir
Singh.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI); Mr. Minister, don't allow them
to put surreptitiously questions which I have
not permitted.

RAO BIRENDRA SINGH; The questions
already put are enough. They will take a, lot
of time. I do not agree with the hon. Members
that we can continue ou, food policy and look
after consumers without the FCI and without
maintaining huge buffer stocks. It w,s *ly "*°
policy that helped ug during a very serious
situation caused by the recent drought in the

country.

Mr. Pant wanted to know whether the area
under wheat has been shrinking. I am happy t,
say that the area under wheat cultivation has
been increasing during the past few years.
Even this year, to my mind, it ha
substantially increased because of late winter
rains, fortunately. In 1970-71 the area under
wheat was 18.24 million hectares. In the year
1978-79 the area cultivated with wheat was
22.2 million hectares. So there wa, a
substantial increase during the past ten years.
And the production of wheat has *°
increased.

SHR] KRISHNA CHANDRA PANT: I -
wa, relating it to the previous year—not ten
years.

RAO BIRENDRA SINGH; Even with
regard to the previous year, we have an
increase. As 1 said, maybe we were fortunate
and We got timely raing and we could sow
more °f tahd
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with wheat. But mainly the area under wheat
has been increasing on account of expanded
irrigation facilities,

Some hon. Members wanted to know the
cost of production of wheat an” paddy in
various places. But it is not possible for me.. .

SHRI AMARPROSAD CHAKRA-
BORTY: The ratio.

RAO BIRENDRA SINGH: Weil, about the
ratio, as you probably yourself stated, for
paddy the cost of production was Rs. 38 and
some paise pe, quintal, on the figures
collected from Andhra Pradesh; and fo,
wheat, as wa, stated by Mr. Harkishan Singh
Surjeet or Mr. Sinha—I forget who it Was the
cost of production was Rs. 1C per quintal in
the case of Punjab and Rs. 114 in the case of
Haryana. Now you can calculate the ratio.
Two-thirds of the paddy is rice whereas
wheat ig 100 er cent consumed. Eatable rice
is only two-thirds. The method of purchase
also Mr. Pant wanted to know. FCI is not the
only agency that procures foodgrains. State
agencies also come into the market, the State
Marketing Federation and other agencies.
They also purchase rice and wheat, both. And
the States also keep their stocks.. .

SHRI KRISHNA CHANDRA PANT: I
there a uniform method of procurement in the
whole country or does it differ from State to
State? Does the Centre lay down any guide-
lines?

RAO BIRENDRA SINGH; The Centre hflg
laid down guidelines. But it ig the FCI which
works according to the guidelines laid down
by the Centre. We have to depend upon
cooperation from States also where the States
also want to come in for procurement. We
distribute  to  mandis.  State  makes
procurement, in certain places; FCI goes into
certain places. In some places FCI and State
agencies  both  purchase. Sometimes
immediately the State Government transfers
the stocks to the FCI-In some places the State
agencie; procure on behalf (f the FCI only
and
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they do not hold their own stocks. So, these
are the various methods. But there is also a
method of levy on the milig £ "~ Now we
are persuading the States to impose the levy
all ove, and to raise the quantum of levy 0
that we can get better stocks of rice.. .

SHRI KRISHNA CHANDRA PANT: I
asked where wheat ha, disappeared. Why is
it not available in spite of big stocks?
RAO BIRENDRA SINGH; Mr. Pant i very
right in a way when he said that. Perhaps we
were over-liberal in the past wi{h releases of
wheat. The food-for-work programme  took
away a million tonnes of wheat during the last
year. Then, 1 think nearly 3Jj million
tonnes—these are approximate figures; I hope
I will not be held responsible for giving wrong
information to the House—were issued for flour
mills during the last year. Then over 4 million
tonne, or something was released fo, public
distribution system.  That way it came to 8.8
million tonnes roughly. But it was , huge
quantity. Fortunately we had huge stocks. So
we could distribute it at this level. But then we
had to be a, little miserly in this.  There ig
wheat available all gve, and a5 I , said in the
forenoon, for March period we have
increased wheat releases by about 30,000
tonnes so that just before the crop comes in in
this lean season the prices of wheat do
not go up very steeply. Mr. Harki-shan
Singh Surjeet raised the point. Farmers have
been  happy with  the policy of the
Government; if they did not have faith in
Mrs. Gandhi, they would not have come
in such large numbers to Delhi on their
own....

SHRI NARASINGHA PRASAD

NANDA (Orissa); How true you arel RAO

BIRENDRA SINGH: 1 amaHva.ys...

SHRI SHRIDHAR WASUDEO DHABE:
They came on their own!

RAO BIRENDRA SINGH; Yes. Of
course, other parties have also tried...
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SHRi NARASINGHA PRASAD
NANDA; How true you arel If there is a
competition, you stand first in that.

RAO BIRENDRA SINGH: Thank you
very much.

Sir, Mr. Surjeet knows about the Punjab
farmers;  particularly, it is the Punjab State
which gives us the largest quantity of wheat
and the largest quantity (f paddy and rice. And
in Punjab we have already procured about 24
lakhs of tonnes of rice, out of a total of 48 lakh
tonnes in the entire country. This procurement
has been done af the price of Rs. 105
which was fixed by Government, whereas in
other States, which on their own raised the
price by  Rs. 10 or Rs. 15, the
procurement has not picked up. I,
Karnataka o, Andhra Pradesh or
Madhya Pradesh and Tamil Nadu, to my mind,
there is very little procurement and these are
the States where there has been some agitation
by farmers. Where there  has been no
agitation, people have happily  accepted the
price of Rs. 105. We have procured very huge
quantity of rice there. Therefore, I can say
with confidence that  these agitations are all
politically motivated. © They are  not by
farmers.  If farmers were :i0{ happy, Punjab
and Haryana would not have given so
much rice to the Central pool. . .
(Interruptions). Any restrictions on the
farmers and preventing them from selling their
produce at higher price anywhere would go
very much against the interests of farmers. |
am surprissd  how  Mr. Harkishan
Singh Surjeet can make a suggestion like
this. Ifhe ip. a farmer's friend...

SHRI KRISHNA CHANDRA PANT: He
is for free trade now.

RAO BIRENDRA SINGH: I think I have
replied to all the important points raised by
Hon. Members.

SHRI INDRADEEP SINHA; I wanted to
know whether the Government will take into
account the escalation in the cost of
production and the imbalance in wheat price
calculating the imputed value of labour...
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RAO BIRENDRA SINGH: I have already
replied to that.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMY); Thatis all.

SHRI HARKISHAN SINGH SURIJEET:
Will you compensate the farmers for the
increase in the cost of production to the extent
of Rs. 30?

RAO BIRENDRA SINGH; All that
increase in the prices of inputs has been taken
into account by the APC, ay directed by th,
Government even earlier.

SHRI HARKISHAN SINGH SURIJEET:
Are you satisfied by that?

RAO BIRENDRA SINGH: We shall iook
into that report. The Government has yet lo
take a decision on that... (Interruptions). Yes,
about State Trading I have already s that
Government is not in favour of taking the
whole trade in food-grains in its hands. We
have in a way already adopted State Trading
because we procure foodgrains in very large
quantities and then we have our own public
distribution system. We do not allow the
traders to exploit the market by making
releases from our own stocks so that the prices
remain— at a reasonable level.

REFERENCE TO THE REPORTED
DAMAGE TO THE FAMOUS JAG-
ANNATH TEMPLE OF PURI

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): Now We will take up Special
Mention. I would request the Hon. Minister to
stay back till (he Special Mention is over. Mr.
Nanda.

SHRI NARASINGHA PRASAD NANDA
(Orissa): From the cult of Lord Jagannath has
grown the cultural and social lif, of Orissa.
The source of the rich folklore of my State is
Lord Jagannath. The fomous festival of
Rathyatra attracts millions of people every
year. Puri, yhere the
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temple of Lord Jagannath is 6 P.M. located.
iy a very important tourist spot.  Of the
four centres of pilgrimage, Puri accu-
pies avery important position SSone of
the important pilgrim centres. Sir, the temple at
Puri was built a thousand years ago. 1 want to
bring this matter to the notice of the House and,
through the House, to the notice of the
Government because, Sir, recently as many
as 12 sculptural slabs have faHen down
from this temple endangei'"ing its very
existence. Sir, this is an old temple, a
religious monument of great importance and
manifests the highest  form of Oriya art and
sculpture which you find in this temple of Puri.
The Archaeological Survey of India is
conducting some of its repairs now and in the
process of these repairs very big slabs which
had beautiful pieces of sculptural work,
which the modern architects cannot repeat,
have fallen from the temple and they have
been lost to the nation fo, ever.

Sir, I brought this matter to your notice and,
through you, to the notice of the Government so
that immediate steps are taken and any further
damage to the temple is prevented. The people
have sent communications to the Prime Minister
and to the Minister of Education and Social
Welfare who is in charge of old monuments-We
lost the main temple of Konark, at one point of
time in history and most likely this temple will
not remain unless immediate measures are taken
to protect this temple. Therefore, Sir, 1
would like to say that once this temple
collapses the  entire cultural and social life of
Orissa will be uprooted. The loss of the Treasure
will be not only of Orissa, Sir. but also of the
whole  country and the pieces of art.
architecture and sculpture in the temple will be
lost.  And, particularly, the economic life of
a great majority of the people will be terribly
affected if this temple goes. Therefore. I would
make one or two suggestions.  The Minister of
Education and Social Welfare should immediately
take steps in consultation



